Ol TEM NO 42 COURT NO. 9 SECTI ON X'V

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).13645/2011

(From the judgenent and order dated 03/03/2011 in LPA No. 599/2010

of The H GH COURT OF DELHI AT N. DELHI)

ALL I NDI A | NST. OF MED. SC. & ANR Petitioner(s)
VERSUS

VARUN KUVAR AGARWAL & ORS. Respondent ( s)

(Wth prayer for interimrelief and office report )
Date: 13/05/2011 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE B. SUDERSHAN REDDY
HON BLE MR JUSTI CE SURI NDER SI NGH NI JJAR

For Petitioner(s)

Parag Tripathi, ASG
Suni | Fer nandes, Adv.
Swet a Kakkad, Adv.

555

For Respondent (s)

K. V. Vi shwanat han, Sr. Adv.
Addhesh Chaudhari, Adv.
Hari sh Pandey, Adv.

Ss=

UPON hearing counsel the Court made the follow ng
ORDER

At the request of learned ASG list this matter
before the Vacation Bench in the first half.

(Sukhbir Paul Kaur) (Renuka Sadana)
Court Master Court Master



